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ORDER

Learned counsel for the parties are present. Arguments in the application for discovery have

been heard in part. List for orders on the next date of hearing. In the meantime, learned counsel for the

oetitioner shall be at liberty to file the rejoinder for reply, if any, filed by the respondents in the main

C.P. within the period stipulated in the earlier order of this Tribunal'

List on 07.11.2016
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